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Tae DEPUTY MINISTER or RAIL-
WAYS (Surt SHAH Nawaz KHAN):
So far, the Government Inspector of
I' 'ways has submitted his provisional
Report and his final Report is awaited.

According to his provisional conclu-
sion the collision between the run-
away bogie rail truck and No. 46 Down
Janata Express was caused on account
of the shunting being carried out in
the Palasa yard in face of No. 46
Down Express which was approaching
from Pundi side. T

SHrRr MAHESWAR NAIK: May I
know, Sir, when the final findings can
.be expected?

Surt SHAH NAWAZ KHAN: That is
more than what I can say. It depends
entirely on the Government Inspecfor
of Railways and on his convenience,
He cannot be hustled. 1

Suri MAHESWAR NAIK: May 1
know, Sir, whether any action is being
taken on the interim report of the
Inspector? . [

Surr SHAH NAWAZ KHAN: Gene-
rally, actions are taken on the final
report.

Dr. RAGHUBIR SINH: MJy I
know, Sir, whether any delay in the
submission of the report is likely to
affect the findings adversely?

Sur1 SHAH NAWAZ KHAN: No,
Sir.
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IN HiMACHAL PRADESH

*579. Surt BHERON  PRASAD:.
Will the Minister of Foop aND AcRI-
CULTURE be pleased to state:

(a) whether there is a Regional
Co-operative Development Union in
Himachal Pradesh and whether the
Registrar of Co-operative Societies is
its chairman;

(b) if so, when the last elections of
the said Union were held and who
were elected as its office bearers;

(c) whether the required number
of directors were selected; if not why
not; and

(d) whether it is laid down in
the rules of the Union that the direc-
tors should be changed in rotational

order?]
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+[Tae MINISTER or CO-OPERA-
TION (Dr. P. S. DESHMUKH): (a)
Yes, Sir.
(b). A general meeting of the

Federation was held in August 1955.
The last election of the Executive
Committee was held on 5th November,
1957 and the following were elected
office bearers: —

Vice President
(1) Shri K. 8. Chauhan

Members

(2) Shri B. R. Pahari

(3) Shri K. S. Sithta

(4) Shri Kesru Ram Shimta
(5) Shri J. M. Sharma

The Registrar of Co-operative Socie-
ties is acting as ex.officio President.

(c). No, Sir. Under the bye-laws
the number of directors to be elected
to the Board of Directors of the Fede-
ration is 8. As against this, 6 were
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elected. The election of the remain-
ing two was deferred for giving repre-
sentation to Chamba and Mandi Dist-
ricts, as the members from these dist-
ricts were not present.

(d). Yes, Sir.]
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Sarr C. L. VARMA: May I know,
Sir, when this Union was registered?

Dr. P. S. DESHMUKH: I think it
was registered in August, 1955, sub-
ject to correction.

Sur1 C. L. VARMA: How is it that
since 1955, during these two years,
they could not have any membership?

Dr. P. S. DESHMUKH: The circums-
tances are somewhat curious because
it was intended to be a federation. It
is not really a Regional Co-operative
Development Union, as has been put
down in the question. This is Hima-
chal Pradesh State Co-operative
Development Federation, Ltd.

Smri C. L. VARMA: May I know,
Sir, whether the headquarters of this
Federation and of Himachal Pradesh
Administration is Simla and, if so, how
many times the Registrar or the Depu-~
ty Registrar has inspected this institu-
tion.

Dr. P. S. DESHMUKH:
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Smrr C. L. VARMA: Is it a fact that
all the members who were present in
the last election were elected as direct-
ors? '

Oral Answers

Dr. P. S. DESHMUKH: I do not
know, but it appears so and I think
the hon. Member is probably correct,
because they represent the varipus
shareholding societies.

New MebpicaL COLLEGE FOR MEN IN
DELHI

*580. Sur1 B. SHIVA RAO: Will the
Minister of HeaLTH be pleased to
state:

(a) whether Government
to open a new medical
men in Delhi; and

propose
college for

(b) if so, what would be the
increased annual expenditure on this
scheme as compared with the esti-

mate for the composite college origi-
nally envisaged?

Tue MINISTER or HEALTH (SHRI
D. P. KARMARKAR): (a) It is proposed
to open a new medical college in
Delhi to which both men and women
will be eligible for admission.

(b) The additional recurring expen-
diture involved is estimated at apout
Rs. 4 lakhs per annum. )

Surr B. SHIVA RAO: May I ask
what would be the effect of this new
decision, which I presume supersedes
an earlier decision, on the progress
towards the completion of the scheme

for an All-India Medical Institute in
Delhi?

Serr D. P. KARMARKAR: Sir, this
is a decision independently taken,
which will not normally have any
repercussions on the All-India Medical
Institute for its future. ‘

Sgrr B. SHIVA RAO: May I ask
whethey there would be any lack of
funds in completing the scheme for the
All-India Medical Institute in the light
of this new decision to have a men’s
medical college? r]
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Surr D. P. KARMARKAR: This is
what I said. This particular decision
will not have any reaction on that
other question. But there is lack of
funds all round.

Dr. SHuriMATT SEETA PARMA-
NAND: Is it a fact that many States
in the country have more than one
medical college? For example, the
State of Madhya Pradesh has four
medical colleges.

Surt D. P. KARMARKAR: I cannot
say about Madhya Pradesh; I have not
got the information ready, but some
States have more colleges than the
others.

SarimaTIi SAVITRY DEVI NIGAM:
May I know, Sir, if it is a fact that
the two existing medical colleges in
Delhi are of an all-India nature and,
if so, does Government think whether
for the present population of Delhi a
new medical college is required?

Sgrt D. P. KARMARKAR: Yes, Sir,
because it was considered that it was
required. Therefore we had it.

Surt KISHEN CHAND: May I know
what would be the capital cost and
where will this college be located, I
mean, where it will be attached—to
Irwin Hospital or to some other?
Where will the students get their
clinical training?

Sarr D. P. KARMARKAR: Sir, so
far as clinical training is concerned,
this new college will be attached to
the Irwin Hospital. For the time
being the college also will be in the

Irwin  Hospital premises, Non-
recurring expenditure for the four
years, 1957—1961, is estimated at

Rs. 47,90,000 and recurring expendi-
ture is estimated at Rs. 19,47,000.

Suer1 KISHEN CHAND: May I know,
Sir, whether the Lady Hardinge Medi-
cal College will be continued in spite
of the fact that this will be a com-
posite college?



